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Eobaneemeat 01 rate of provision allowance 
paid to Floating Stall' 01 1.lalid Water 

Trantport Directorate 

2548. SHRI VJJAY KUMAR YADAV: 
Will tbe Minister of SURFACB 

TRANSPOR T be pleased to refer to tbe 
reply given to UDstarred Question No. 2699 
dated 5tb December. 1985 regarding disparity 
in payment of provision allowance to floating 
staff of Inland Water Transport Directorate 
and state: 

(a) whether the Messina Allowance paid 
to the floatiol .taff working 00 vessels under 
tbe Fisberiel Departmen t bal since been 
raised from Rs. tOle to at. 15/- as per 
recommendation of the Fourth Pay 
Commilsion ; and 

(b) jf so, tbe reasons for delay in 
enhancing the' rate of Provision Allowance of 
the floating staff of the Inland Water Trans .. 
port Djrectorate to the level of the Messing 
Allowance being paid to tbe floating staff of 
tbe Fisheries Department '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHR) RAJESH PILOT): (a) No. Sir. 

(b) The question of increasing tbe rate 
of Provision Allowance to floating 6taff of 
Inlal1d Water Transport Directorate was 
considered earlier .and it was decided to 
consider the matter after the report of the 
Fourth Pay Commission which was expected 
abortly. Tbe Fourth Pay Commission, 
however, has not made any recommendation 
in respect of provision allowance beinl paid 
to tbe Floating staff of the Inland Water 
Transport Directorate. 

lar,astrudure for Operation of Vayudoot 
Sertlce at Hubli Airport 

2549. SHRt D. K. NAIKAR: Will 
the Minister of CIVIL AVIATION bo 
pleased to ~tato: 

. , (a) wh~tber it is a . fact tbat the Staw 
Government of Karnataka haa undertaken 
to ,provide infrastruoture for tbe Airport at 
Bubli for tb~ operation of VAyudoot service; 
lDeI·" . , , 

(b) if so, tbe proarc8s made 80 far? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHlU 
JAGDISH TYTLBR): (a> Yes, Sir. 

(b) No prosrcts report has been recei.ed 
(rom tbe State Government in thia behalf. 

AmouDt plld to ITDCby Rallwa, for 
Seeking their Espertlse In CaterlDII 

2550. SHRI MOTILAL SINGH: WiD 
the Minister of RAILWAYS be pleased to 
state : 

(a) the amount wbich was paid to tbe 
India Tourism Development CorporatioD 
for survey, at the time of aareement and in 
the form 01 TA/DA to their officials; aJoDI-
with otber facilities for seeking their know-
how and/or introduction of new scheme of 
catering in Railways: aod 

(b) whether Railways bad DO expertise 
in tbe field of caterinl '1 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Of Rs. 5 
1akhs payable as Consultation fcc to Indian 
Tourism Developmt:nt Corporation for 
sUlgesting improvoments in catering, a sum 
of Rs. 1.25 lakhs was paid at tbe time of 
aareeroent, and a further sum of R,. 1.2S 
Jakbl has been paid subsequently. They 
have also been paid RI. 18,735 in tbe form 
of T AIDA for their officials for undertakinl 
journeys on tbe Railways. 

(b) India Tourism DevelopmeDt Cor-
poration have better expertise in caterina 
tban the Railways. 

aanOD Dr. 

2S~1. SHRIMATI ~R.ABHAWATJ 
GUPTA: Will the Minister of HEALTH 
A~'D FAMILY WELFARE be ploaled to 
state : 

(a) the names of druss which have bofIl 
baDnod recently ; aDd 




